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forest corporation§ under the Chairman-
ship of Dr. N.C. Saxena, Secretary,
Ministry of Rural Areas & Employment.
The recommendations of the Working
Group are still awaited.

(c) and (d) The Government had set
up a committee in October 1997 to re-
view the National Forest Policy, 1988 and
its implementation. The committec has
submitted its report in February, 1998
with the main recommendations that
“The National Forest Policy, 1988, per
se, does not need major changes,” as a
period of nine years is inadequate to
assess its impact. The Government has
sought the opinion of all the State/UT
Governments on the recommendations of
the Committee.
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Constitution of Group the @) whether Government had

Management of Chemical Hazards

3402. SHRI O.P. KOHLIL: Will the
Miniser of ENVIRONEMNT AND
FORESTS be pleased to state:

constituted a Central Crisis Group for the
management of chemical hazards;

(b) if so, the outcome of the analysis
done by this Group so far; and



